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National Human Rights Commission
7q R ya3, e @, h i 3ft. srew, 3 TA U, 73 fFeeh -110023 MR,

Manay Adhikar Bhawan. Block - C. GPO Complex. INA, New Delhi-110023 (INDIA)
IFax: 91-011-2465 1329

1-Mail: nhreesttainic.in

Website: www . nhre.nic.in

File No. A-12024/04/2017-Lst/ Sosy -889, Dated the 28 September, 2021,
To

1. The Registrar, All Tigh Courts (As per standard L.ist)

2. The Deputy L.egal Advisor, M/o Law & Justice

b The Sccretary/Chairman, 19 Iribunals (As per standard 1.1st)

Sub: Filling up of one post of Registrar (Law) in National Human Rights
Commission on deputation basis.

Sip

The National Human Rights Commission is in the process of filling up of onc
post of Registrar (I.aw) in the Pay Matrix 15 (1,82,200-2,24,100/-) |[PPay band in the
HAG Scale of Rs.67000-79000 Pre-revised| by Deputation (including short-term
contract) basis.

2, The Burcau of Outrcach & Communication has alrcady been requested to
publish the vacancy notice/advertisement in carliest edition of the Employment News.
The last date of receipt of application shall be 45 days from the date of publication of
the vacancy notice/advertisement in lmployment News.

31 The detailed eligibility/terms & Conditions and Application Form have also
been uploaded in the website of the NIHRC |www.nhrc.nic.in|.

4. A copy ol the vacancy notification alongwith prescribed application form are
cnclosed herewith with the request that the same may kindly be circulated among the
cligible officers under your administrative control for wider responsc. Application(s) ol
eligible candidate(s) who are desirous and cligible and who can be spared immediately
after selection, may please be forwarded to the Dy. Seeretary, National Human
Rights Commission, Manav Adhikar Bhawan, ‘C’ Block, GPO Complex, INA,
New Delhi-23 before the last date of receipt of application alongwith all requisite
documents.

Yours faithfully,

l‘ncl: as above UA’J\P
(Anita Sinha)
Joint Sccretary
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Commission

Manay Adhikar Bhawan, Biock - O, GPO Compiox, INA. New | HIU23 (INDIA
g Fax: 91-011-2463 1329
St s E-Mail: nhreestt@nic in
WAV AT D T
Advt. No. 0372021
Y VAL CICs o (incluading short THaE Bas

Name of ::,? & _.x,

Scale notified” adopted
by the Commission

' Registrar (Law)
_,_\o.«.o_._m

(Rs,182200-224100

Presenting Officer
Level-14

(Rs.144200-218200

3 _ ::.2.::.

3

3100-2159

Zn?

4 Research Officer
Pay Matrix Level-10

| (Rs.50100-177500)

S Dy, Superintendent
of Police

Pay Marrix Level 0
(Rs.33100-16780)

fan:o= Officer
Pay Matrix Level-8
(Rs.47600-151100)

../.._::_:._. of

Who canapply
pasts

(1 Officers holding the post of Registrar (Judicial) of Supreme Court or
Iigh Couyts or Tribuouals or Members of Higher Judiciary in State
Judiclal Services, possessing the following educationa! qualification:

arecognized

Essential = Degree i Law from river

Destruble
(1) Post Graduate Degree in law from a recog
(11} research experience in one of the following :ﬁo.:

Constitetional Law and its Theory

ﬂ )
by Human Rights jurisprudence N
_ra:.r.:::ei who is holding or w ho has held the _::_ of District o
.‘f______:,:: District and Sessions Judge or Special Judge

ul Officers under the Central Government, State Government, Union
territories, autonomous or swatutory organisations, Public Sectur
i U _:__..Zur_: Universities oy recognised Research Tnstitutions,

nost on a regslar basis in the parent cadre
: E
e rendered alter apno 350 (YRR
! POSH On 4 rey fevel-12 :5 TREOG-2009 20
matrix or equivalent in the parent cadre or department. ¢
i ih) .u:ul....,‘ﬁ:m five wears experience in personnel @
P adminisirative maners. .

0l " Officers of the Central Gov ernment. the State Government. Lnion
erritories. autonomous or statutory organisations, Pubhic Sector
Undertakinas, T:r..._;.‘::..,. ar recagnised Rescarch Institution |
{4) Holding anaiogous posts on regular basis in the parent cisdic

mﬁvm:zﬁn
eriene.
recogmsed Lnvers
(v Begrec in Law from a recoegnised univers:ity,
= . {1 | hree yedrs researci expenience i zny ef th P 1R
01 L Offic ers under Central / State _:_:E. Oreanizations;
tar (3 Holding analbgous posts on a regul asis: OR
{1 Inspectors of Police with § ular service |
equivalent; and
B O ) Possessing experience i investigation of crinnnal cases
05 - Officers under the Central Government:
(g} {h  Holding analogous posts on a reg
{y W z. 8 years regular service in Pay Matrix Level -6 {P
f 800 + GP Rs. 42004~ (pre-revised)| or equivalent &
(b1 experience  of  Adminisiration’  establishm
accounts matters,
i mn hid - E— - . sy avs o |

h.om:.m.::m.
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22441/2021/ESTT. Advi No 03/202%/Est Annexure |
o R
APPLICATION FORM FOR APPOINTMENT r Paste a recent
™ TO THE PQST OF . ~___ON passport size
' DEPUTATION BASIS_IN NATIONAL !—1UN‘/\N Ri(;f‘T% COMMISSION. phcto of the
\ cancidate

Name of Posts applied for

] »1'__7 Name and Address ' |
o (IP Block Letters) |
b2 . Da e of Birth (in Christian er ma) ‘

i Dae of retrrement under centraifstate |
Governmen: Rules
4 | Educational Qualiications

5 fWhe’_her Fducationa ana  cother

qualfications required for the pos: are

satisfiec (If any qualfication has been

ireated as equivalent o the cne

- prescribed  in the rules, stale the

_authorty forthe same) |

Qualificanon /Expenence requirec as 1 Quah.x"a.;o'*/ﬁpencn“e possessed Dy tne officer
menticn N the acverisementvacancy

‘-_"_3. | Date of entry tc service
|

circular
EssT:ntiaI’ - i E:ssentlal
. "_ __(__a)_ Ouahfmatior B _ - = ('ﬂ Qualification _ - o
(c) [xpe'reqce =) (d) Experienca. ?
“Desirable - I—D—e's{irao,e - o
e (a\ ‘Quslficatier - . 2) O.,el ficanon -
[ (c) Experience '1') F cerence N

g In tre case of a*ﬂvec gnd cos! graduale q aificauons e .ect velmanm subjecis ana subsidiary
. Subjects may te ind:cated by the cenadate -

Please state clearly whetner 1n the u"h' of

i 6. i entries mage by ycu above, you meel ihe
i | requisite essential guaiificaiions ang work
{ i expenence of the post e . )
%. ‘ Details of employment in cnronclogical orcer Enclose separate sheet duly authenticated by
I your signature, if the space below is insufficient.
| “Officet Post held | From | Te | ‘Pay Matrix  Level ¢ Nature cf dutes (in
‘ Institution with cn regular Pay Bana ang Grade | detail) nighlignting
| address | basis pay of tne post hela | experience reguirec for -
" - i on regular bas's | the post apphed for |
i B “I—"‘ _’_: —"‘i—'—— R
= — ==l (NS TS S il - .
| - 1; S S — R

[Impontant - pay -pand and grad° pay oramed ‘under ACP/MACP zre persanal 1o the officer and therefore should
| nct pe mentioned Only pay band ang grade pay/pay scale cf the post held on regular besis to be mentioned
Detaiis of ACRIMACHP with present pay pands and grade pay wherc such berefi's have been drawn by the
l_candlda'e may te indicatea as rxelov' . ) _ e
| Office/Institution 4 Pay Matrix Leve! / Pay Band anc Lraae From To |
ay drawn under ACP/MACP scheme | ! _ =

}.
e e .
8 ! ' Natwre of present c'ro!oymem i.e Adhoc or | |
Temporary or Permanent S ——— .
8] ; In case the present eﬂwp!oymen' s helc on [ “

LdepJ atich/contract basis, please state

‘‘‘‘‘ i S S W R P
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(z)The aate of {0)Pernicd ot appointment 21 ) Name of the present {d)Name of the post
intiai decuiatcn/corirac! gifice/organizaion 1o wnich ang pay of the
appaintment applicant telcnes post belc in
N E— N : [ - __, _ Substantive
a1 | Notes In case of Officers already cor deputation. the applcations such officers |
shouid be forwarded bv the parent cadre/ decarment along wiln caere
Lg_learance,_vngularlqg_clea(a_ch ana integrity certificate. = =i ;
le 2 Note Information unger column S© & (o) above must be given In all cases .
| where a2 person is hoiding a gost on ceputation outside the cadre/organization
. _ but still maintaining 2 hed in his parent cadre/organization o 1
10 f I¥ any post heid on deputation in the post by
| the applicant date of return from the last
B { geputation and other detais ) o .
[ 11 | Acaiticnal detar's about presert empicyment
Piease state whetner wor«ing under (indicate
the name of your employer against the
relevant column)
2) Centra! Governmenrt '
b) State Government '
ci  Autonomous Organization
| d) Government Crganization
e) Universities {
! fy GCthers :
(12 | Piease state whether your are working in the T
| same cepariment ang one in the feeder graoe
‘ or feeder ‘o {eecer grage
,“.3 T?xré-ydu In tevised scale of pay ti yes, give the
gaie from which the revision rank plece and
also ingicate the pre-revised scale
"1¢ | Total emoluments per month now drawn
' Basic say in Pay Band/ Pay | Pay Matrix Level / Grade Pay | Total Emoiuments |
Matrix | o
SN |E— : A i —_—t shem wn ol
15 In cas2 tne applicant beiongs to en organization wnich does not belongs to Central Govarnment pay |
| scales. the latest salary slips issued by the organization showing the following details may be enclosea
| Basic pay in Pay Band/ Pay Matrix Pay Matrix Level / Grade Pay 8 = Total Emoluments
(P o - o __, applcablerateofOA |} |
| | |
f16 +_A addiuonal information, if any relevant . o

\ to the post you applied for the support of
ycudr suitability for the post

(This among other things may provide
nformation with regard to (i) Accditional
acasermic qualification {ii) professionai
training (i) work experience over and
above prescribed In s Vacancy
Circular/ Advertisement)

(Noie enciose a scparaie sheet if the

space s insutficient) o . i T i

(¢)]

"The candidales are requested to |

{including information with regard to

l 1
; { Research publicaticns ard repcrs

| and special projects

| (n) Awards/Scholarshin/Offirial
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Appreciation ,
' (i) Affliation with the professional |
bodies/insututions
™ {rv) Patents registerex in own rame of
zchieved for ine o-ganizaucn
{v) Any research nagvaive measurs
involving officiai reguianizaton
(vi) Any otner informa::on

Y

Note' enciose a separate shee! |f the
space s insufficient)

e,

-
w0 ~

Whether belengs 1o SC/ST/ORC
i Cemplete pos:al Adcress &ng coriact , FPosial Address
cetalls e Telephone/Fax Numboer & |
e mall address of the present employer - | Telephone & Fax No -

' ) | & mail address

I have cerefully gave through the vacancy circuar/advertisement ana | am well aware tha! the imformauz
furnished in the curriculum du'y supported by tne documents In resocnse of esserual aualification/wo s experience
submitted by me will also he assessed by the selection committee al tne time cf selecton for the pos! Tne
information/details provided by me are correct and true 1o the cased of my knowleage ara nc materal fact naving

a hearing on my selaction has pean suppressed! withhele

(Siznature of cand.cale)

Adgress e g o=
Email 1D e

ContactvMobile No.

Datc B .

Certificatior py the Embployee/ Cadre Cantrolling Authority

~aet

The information/ cetan provided i the above applicaiion oy the apgpiicart are irug and correct as oo e
acis available on recorcs e’ Sne pesSesses esucaliong guaaiCaLon ans EXDEnEnce Menteres it the vacangy
roular If selected hef she wil e relieved imrediately

Also certified that

) There is no vigilance or ciscigiinary case pencing/ coniempates aganst Snr/Smiivls

1) His/ Her Integrity is certified

1) HisfHer APAR cossier in original /pnotocop:es of APAR fer tne last five years auly atested by an officer ¢f
the rank of Under Secretary of the goverrment of Indiz of soove are encloses

v) No major/m:nor penalty has been imposed on nim/ her dunng the l2st ten years or a iist of maipr/ming’

penalty imposea on him/ her dunng the last ten year enclosag ( as the case Mmay be)

Counter signed

(Employer/Cadre Cortroiler Authe:nily with seél)






